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To,
The Registrar General,
Hon’ble, National Green Tribunal,
Principal Bench, -

Faridkot House, Copernicus Marg,
New Delhi- 110001

Sub: Regarding submission of Joint Committee Report in compliance of the order dated
31.07.2023 in O.A. N0.418/2023 In the matter of Nirmal Kumar Tripathi Vs. State
of U.P,

Sir,

Kindly refer to the subject mentioned above. In compliance of the order dated
31.07.2023 in O.A. N0.418/2023 In the matter of Nirmal Kumar Tripathi Vs. State of U.P.,

The Joint Committee Report is enclosed herewith for your kind perusal and further
necessary action.

Sincerely Yours,

ord?

v
(R.K. Singh)
Chief Environment Officer
(Circle-6)

Enclosures: As above

Copy to: Following for information and further necessary action.
Shri Pradeep Misra Advocate, Supreme Court, B-235, Sector-XIX, Noida, District-GB

Nagar, 201301. /

Chief Environment Officer
(Circle-6)

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow — 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 — 2720764

Email: info@uppeb.in - Web Site: www.uppeb.com
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Joint inspection report for compliance of order dated 31.07.2023 passed
by Hon’ble N.G.T., New Delhi in O.A. No. 418/2023, Nirmal Kumar
Tripathi V/s State of U.P.

et e S S o . S o . o S S S S B

In compliance of the above said order, D.M. Deoria has nominated to ADM
(E), Deoria and Member Secretary. U.P.P.C.B., Luknow has nominated to Anil Kumar
Sharma, Regional Officer, Gorakhpur as a member for Joint inspection.

The related portion of the Hon’ble N.G.T. order is as mentioned below :

“.....2. Prima facie, the averments made in the application raise questions
relating to environment arising out of the implementation of the enactments specified in
Schedule I to the National Green Tribunal Act, 2010. In view of the averments made in the
application, we consider it appropriate that a Joint Committee be constituted to verify the
factual position and take appropriate remedial action. Accordingly, we constitute 2 a Joint
Committee comprising of UP State PCB and District Magistrate, Deoria and direct the
same to meet within one week, undertake visits to the site, look into the grievances of the
applicant, associate the applicant and representative of the concerned project proponent,
verify the factual position and take appropriate remedial action by following due course of
law and giving opportunity of being heard to the project proponent. The State PCB will be
the nodal agency for coordination and compliance.

3. Factual and Action taken Report may be submitted within one month by e-
mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF
and not in the form of Image PDF.

4. List for further consideration on 11.09.2023.

In compliance of the said order Joint inspection of alleged site was carried out
by Joint team on dated 26.08.2023 in presence of Sri Nirmal Kumar Tripathi complainer,
Sri Ram Komal Chaudhary, Junior Engineer & Sri Anil Kumar Gaur, Junior Engineer of
U.P. Jal Nigam (urban), Deoria. On the basis of the site inspection, Observation and facts
available in records of U.P. Jal Nigam (Urban), Deoria, Detail Joint Inspection Report is
enclosed for kind perusal and further necessary action please.

Enclosures:-
Joint inspection report along with annexure 1 to 4.

v/e8 Q025
(Anil Kumar Sharma)
Regional Officer
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_ .. 2. Prima facie, the averments made in the application

raise questions relating to environment arising out of the
implementation of the enactments specified in Schedule I to the
National Green Tribunal Act.2010. In view of the averments made
in the application, we consider it appropriate that a joint
Committee be constituted to verfy the factual position and take
appropriate remedial action. Accordingly, we constitute a Joint
Committee comprising of UP State PCB and District Magistrate.
Deoria and direct the same to meet within one week, undertake
visits to the site, look in to the grievances of the applicant, associate
the applicant and representative of the concerned project
proponent, verify the factual position and take appropriate
remedial action by following due course of law and giving
opportunity of being heard to the project proponent. The state PCB
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«_ .2 Prima facie, the averments made in the application raise questions relating to
environment arising out of the implementation of the enactments specified in Schedule I to the National
Green Tribunal Act, 2010. In view of the averments made in the application, we consider it appropriate that
a Joint Committee be constituted to verify the factual position and take appropriate remedial action.
Accordingly, we constitute a Joint Committee comprising of UP State PCB and District Magistrate, Deoria
and direct the same to meet within one week, undertake visits to the site, look into the grievances of the
applicant, associate the applicant and representative of the concerned project proponent, verify the factual
position and take appropriate remedial action by following due course of law and giving opportunity of
being heard to the project proponent. The State PCB will be the nodal agency for coordination and
compliance.

3. Factual and Action taken Report may be submitted within one month by e-mail at judicial-
ngt@gov.in preferably in the form of searchable PDF/OCR Supported PDF and not in the form of Image

PDF.

»”

4. List for further consideration on 11.09.2023...........
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“......2. Prima facie, the averments made in the application raise
questions relating to environment arising out of the implementation of the enactments
specified in Schedule | to the National Green Tribunal Act, 2010. In view of the averments
made in the application, we consider it appropriate that a Joint Committee be
constituted to verify the factual position and take appropriate remedial action.
Accordingly, we constitute 2 a Joint Committee comprising of UP State PCB and District
Magistrate, Deoria and direct the same to meet within one week, undertake visits to the
site, look into the grievances of the applicant, associate the applicant and representative
of the concerned project proponent, verify the factual position and take appropriate
remedial action by following due course of law and giving opportunity of being heard to
the project proponent. The State PCB will be the nodal agency for coordination and
compliance.

3. Factual and Action taken Report may be submitted within one month
by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Supported
PDF and not in the form of Image PDF.

4. List for further consideration on 11.09.2023.
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:Longitude: 83.755444
Elevation: 96.63+50 m
Accuracy: 18.2 m
Time: 08-26-2023 13:14
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Il atitude: 26.500503

Longitude: 83.743628
levation: 96.64+54 m

Accuracy: 72.3 m

Time: 08-26-2023 13:30
ote: Drain construction site




- % . -
e TR



nh;ja'

Long 83.759733°
21/12/22 11:58 AM

B e

27

i




